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CommUDal Riots In RODrtela 

8712. SHRI LATAFAT ALI KHAN: 
WIll the Min.ister of HOME AFFAIRS be 
pleased to state : 

(a) the number of Afghan nationals 
killed during the communal riots on the 
21st March, 1964 at Rourkela (Orissa) ; 

(b) the details of their property burnt 
and looted; 

(c) the number of representations 
received by Central Government for pay-
ment of compensation ; 

(d) the amount of compensation paid 
in this connection and the delials thereof; 
and 

(c) in case no compensation has so far 
been paid, the reasons therefor 1 

THE DEPUTY MINISTR IN THE 
MINrsTRY OF HOME AFFAIRS (SHRI 
K. S. RAMASWAMY): (a) to (e). Infor-
m2tion is being collected and will be laid 
on the Table of the House. 

Employment of Foreign Crooners and 
Cabaret Arllstes In Hotels 

8713. SHRI S. K. TAPURIAH: Will 
the Minister of TOURISM AND CIVIL 
AVIATION be pleased to state: 

(a) whether Government have consi-
dered the complaints of foreign tourists 
regarding the lack of entertainment in 
hotels and restaurants in the country ; 

(b) whether Government arc consi-
dering relaxation in issue of foreign 
exchange for employing crooners and 
cabaret artistes from foreign, countries for 
~lltcrtainiDI! for~ilQ tourists; allll 




